
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

c.P No. 821(MAHIl2016
M.A. No. 454 l2Or7, 539 /2017

I.A. No. 75l2Ol7

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI..ASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI\IY LAW TRIBUNAL ON 1 I.O 1.20 18

NAME OF THE PARTIES: M/s. Cyrus Investments Pvt. Ltd. & Anr
v/s.

M/s. Tata Sons Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
ar.d 24 I-242 of the Companies Act, 20 13.
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S{r, Qo\-rav. 9alra, gy. lg;n Sharrna, Ms. Tav,ira Y..atctetr-ah, Mv' DwishXorr. Sr'n6hvr

, Mr. hnvgam

ORDER

The Counsel for Applicant as well as Respondents are present.

Petitioner's side heard. Respondent #1 side part heard.

List this matter for further hearing on 12.01.201g.
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